IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :20-03-2025
Date 20.03.2025

Name of the Applicant

ABLAPL- COURT NO. Order Dtd.
303/2025(20.03.2025 2112/2025 GYANA RANJAN DHAL C.0. 17 5025-03-05

WP (C) - COURT NO. Order Dtd. |WRIT
304/2025120.03.2025 | o) o0 |J. P. KAR C.0. 17 2025-03-17 |IBRANCE-6

BLAPL- COURT NO. Order Dtd.
305/2025(20.03.2025 11524/2024 DEBASIS SAHOO C.0. 17 2025-03-18 [PATL-2

CRLMC- COURT NO. Order Dtd.
306/2025(20.03.2025 1036/2025 P.K.MOHANTY C.O. 17 2025-03-17

RSA- Order Dtd. |SECOND
307/2025|20.03.2025 |00 5,5 P PANDA C.0. DR (J) 9999-12-31 |APPEAL

CRLMC- Order Dtd.
308/2025(20.03.2025 992 /2025 MANAS RANJAN BADAJENA C.o. DR (J) 2025-03-17

CRLMC- COURT NO. Order Dtd.
309/2025|20.03.2025 | 7000 7 oo |P.K.MOHANTY C.0. 15 5969-12-31

CRLMC- COURT NO. Order Dtd.
310/2025|20.03.2025 |70 2000 |J.KAMITA C.0. 15 9005-03-18

CRLMC- COURT NO. Order Dtd.
311/2025120.03.2025 |7 2 oo N.SAHOO C.0. 15 5969-12-31

CRLMC- COURT NO. Order Dtd.
312/2025(20.03.2025 |70 oo [N.SAHOO C.0. 15 2025-03-18

CHIEF

RSA- .o Order Dtd. |SECOND

313/2025(20.03.2025 40/2017 P K DAS C.0. JUSTICE'S |0006_15_3] |APPEAL
COURT

CRLMC- COURT NO. Order Dtd.
314/2025|20.03.2025 224/2025 S.BARIK C.0. 15 9999-12-31

CRLMC- COURT NO. Order Dtd.
315/2025(20.03.2025 523/2025 |S-BARIK C.o. 15 9999-12-31

WP (C) - COURT NO. Order Dtd. |WRIT
316/2025|20.03.2025 26069/2019 T SWAIN C.0. 15 5025-03-18 |BRANCH-4

CRLMC- COURT NO. Order Dtd.
317/2025(20.03.2025 4835/2024 K-K.NATH C.o. 15 9999-12-31

BLAPL- COURT NO. Order Dtd.
319/2025(20.03.2025 11390/2024 SRMARENDRA MOHANTY c.o. 15 2025-03-18




CRLMC- COURT NO. |Order Dtd.
320/2025(20.03.2025 782/2025 P.K.JENA 15 2025-03-19

RSA- COURT NO. |Order Dtd. |SECOND
321/2025(20.03.2025 204/2023 K C SAMAL 23 2025-03-24 |APPEAL

BLAPL- COURT NO. |Order Dtd.
322/2025(20.03.2025 11423/2024 NIRMAL KUMAR DAS 23 5025-03-18

CRLMC- COURT NO. |Order Dtd.
323/2025(20.03.2025 554,2025 |1-SUNDARA 15 9999-12-31

CRLMC- COURT NO. |Order Dtd.
324/2025(20.03.2025 1042/2025 L.ACHARI 15 5025-03-18

CRLMC- COURT NO. |Order Dtd.
325/2025(20.03.2025 237/2025 H.K.PATRA 15 5025-03-18

CRLMC- COURT NO. |Order Dtd.
326/2025120.03.2025 |50 S o |S.BARIK 15 2025-03-18

RPFAM- COURT NO. |Order Dtd.
327/2025(20.03.2025 [, % o, |C.R.KAR e 2025-03-19

BLAPL- COURT NO. |Order Dtd.
328/2025120.03.2025 [0 5, ASWINI KUMAR MISHRA 15 2025-03-1g [PAIL-2

RSA- COURT NO. |Order Dtd. |SECOND
329/2025120.03.2025 [0, 5,5 |J-J.PRADHAN 12 2025-06-30 |ApPEAL

CRLMC- COURT NO. |Order Dtd.
330/2025120.03.2025 |0 505, |S-K.LENKA 15 2024-12-10

CRLMC- COURT NO. |Order Dtd.
331/2025(20.03.2025 317/2025 S.K.DAS 15 5025-03-18

BLAPL- COURT NO. |Order Dtd.
332/2025|20.03.2025 [0 55, HRRTHAR SUNDARA 15 2025-03-18 |PAIL=2

CONTC- COURT NO. |Order Dtd.
333/2025(20.03.2025 1101/2025 D.SAMAL 15 2025-03-13

BLAPL- COURT NO. |Order Dtd.
334/2025(20.03.2025 11524/2024 K SAHOO 15 2025-03-18 BAIL-2

BLAPL- COURT NO. |Order Dtd.
336/2025(20.03.2025 11755/2024 D P DASH 15 2025-03-18

BLAPL- COURT NO. |Order Dtd.
337/2025(20.03.2025 11465/2024 D.K.DAS 15 5025-03-18

ABLAPL- COURT NO. |Order Dtd.
338/2025(20.03.2025 15023/2024 F PARIDA > OLD 2025-01-03

ABLAPL- COURT NO. |Order Dtd.
339/2025/20.03.2025  [1o00 5, , (GYANA RANJAN PATRA > OLD 2024-12-11

ABLAPL- COURT NO. |Order Dtd.
340/2025(20.03.2025 11514/2024 H K PATRA > OLD 5024-10-21 BAIL-2

ABLAPL- COURT NO. |Order Dtd.
341/2025(20.03.2025 2767/2025 |J-R-NAYAK 5 OLD 5025-03-18
342/2025|20.03.2025 |ABLAPL-  |S K SUNDARA COURT NO. [Order Dtd.




14549/2024 2 OLD 2024-12-20
ABLAPL- COURT NO. |Order Dtd.
343/2025(20.03.2025 11921 /2024 [SANJIB KUMAR BHANJADEO > OLD 2024-11-04
WP (C) - COURT NO. |Order Dtd. |WRIT
344/2025(20.03.2025 26/2025 A.K.BEHERA 3 2025-04-22 |BRANCH-6
ABLAPL- COURT NO. |Order Dtd.
345/2025/20.03.2025 [ oo 50,, B R SENAPATI 2 OLD 2024-12-25 [PAIL-2
ABLAPL- COURT NO. |Order Dtd.
347/2025(20.03.2025 12504 /2024 [SANJIB KUMAR BHANJADEO > OLD 2024-11-13
WRIT
WP (C) - COURT NO. |Order Dtd. [BRANCH
48/202520.03.2025 4472/2025 [N-ROUT 2 OLD 2025-05-05 |(DIVISIO
BENCH-3)
ABLAPL- COURT NO. |Order Dtd.
349/2025(20.03.2025 12285/2024 ' R BARIK > OLD 2024-11-08
ABLAPL- COURT NO. |Order Dtd.
350/2025(20.03.2025 7002/2024 |CYANA RANJAN PATRA > OLD 2024-07-22
WP (C) - COURT NO. |Order Dtd. |WRIT
51/2025120.03.2025 155935055 |5 MITRA 2 OLD 2025-03-18 |BRANCH-5
ABLAPL- COURT NO. |Order Dtd.
52/2025120.03.2025 1) 156472024 [P DRS 2 OLD 2024-12-17
WRIT
WP (C) - COURT NO. |Order Dtd. [BRANCH
$53/2025120.03.2025 15,41 /5055 [P-SAMAL 2 OLD 2025-03-17 |(DIVISIO
BENCH-3)
ABLAPL- COURT NO. |Order Dtd.
354/2025(20.03.2025 2771/2025 S CHOUDHURI 17 5025-04-22
RPFAM- COURT NO. |Order Dtd.
355/2025(20.03.2025 211/2024 B.S.SWAIN 17 5025-03-17
ABLAPL- COURT NO. |Order Dtd.
357/2025(20.03.2025 5773/2025 |5 R PATTANAIK 17 2025-03-18
ABLAPL- COURT NO. |Order Dtd.
358/2025(20.03.2025 2775/2025 AKSHAYA KUMAR BISOI 17 2025-03-18
ABLAPL- COURT NO. |Order Dtd.
359/2025(20.03.2025 2768/2025 KARMA DAS 17 2025-03-18 BAIL-2
ABLAPL- COURT NO. |Order Dtd.
360/2025(20.03.2025 2763/2025 |PAMBODOR ACHARI 17 5025-03-18
ABLAPL- COURT NO. |Order Dtd.
362/2025(20.03.2025 2755/2025 R K SAMANTARAY 17 5025-04-02




63/2025(20.03.2025 ;0007 M R ROUTRAY COURT NO. Proer e
64/2025(20.03.2025 2200 RAHUL SETHI COURT NO. [ORcer Dt lBarL-2
365/2025(20.03.2025 (22200 K C PANDA COURT NO. oraer Dt lBAIL-2
367/2025(20.03.2025 722200 P K MISHRA COURT MO T oo,
368/202520.03.2025 25??5;625 R K MALLICK igURT NO- ggggfogfgé BATL-2
369/2025|20.03.2025 25225;625 P K MOHANTY SSURT NO- gggifogffé BATL-2
370/2025(20.03.2025 (220050 B K MOHARANA COURT NO. [Dwoer oo
371/2025(20.03.2025  [500070 - |B K MOHARANA COURT NO. Dreer re.
372/2025 |20.03.2025 252?5;625 PRAMOD KUMAR JENA igURT NO- gggifogffé BATL-2
173/2025 20.03.2025 o107 la ¢ pask COURT NO. Proer Drd.
374/2025(20.03.2025 |10 IR C MOHARANA COURT NO. Praer Ded
175/2025 (20.03.2025 (500270 R B MISHRA TOURT NO. (oeeT aTos
377/2025 (20.03.2025 (5000700 R B MISHRA R O T o [BATL-2
378/2025 20.03.2025 §$g¥§625 PARTHA SARATHT DAS SEURT NO- ggggfo?fié
379/2025 (20.03.2025 ??2@52625 PARTHA SARATHI DAS SgURT NO- ggggfogffé
380/202520.03.2025 Z§g¥§625 PARTHA SARATHI DAS igURT NO- ggnglzfgi
181/202520.03.2025 12 10)° |PRADEEP KUMAR DAS R O e e e
182/2025 20.03.2025 12400 la.m navax SR O e e e
383/202520.03.2025 ??835855 JAYAKRISHNA MOHAPATRA gogig NO- ggg?foﬁfgi BATL-2
WRIT
384/202520.03.2025 g§§§>£025 LAMBODAR PRADHAN gogig NO- ggg?fogffé ?E?ggglo
BENCH-3)
385/2025|20.03.2025 WP (C) - 'LAMBODAR PRADHAN COURT NO. [Order Dtd. |




6834/2025 2 OLD 2025-03-18

ABLAPL- COURT NO. [Order Dtd.
386/2025120.03.2025 2757/2025 BALARAM SINGH 17 5025-04-16 BAIL-1

ABLAPL- COURT NO. |Order Dtd.
387/2025(20.03.2025  [25050 e K Das - et

CRLMC- COURT NO. CRIMINAL
388/2025(20.03.2025 |- |p K MOHANTY oo .

CRLMC- COURT NO. |Order Dtd. |CRIMINAL
$89/2025120.03.2025 |1 90,/5024 |5 SAMAD 15 9999-12-31 |MISC

WP (C) - COURT NO. |Order Dtd. |WRIT
$91/2025120.03.2025 119394 /5019 | BISWAL 15 2025-03-17 |BRANCH-5

cMp- COURT NO. |Order Dtd. [WRIT
92/2025120.03.2025 14, /5057 P LALA 22 2025-03-18 |BRANCH-3

WP (C) - COURT NO. [order Dtd. |[WRIT
993/2025120.03.2025 113754 /5004 [P SAMAL 25 2025-04-07 |BRANCH-1

WP (C) - COURT NO. [Order Dtd.
$96/2025 (20.03.2025 | o) o M D ABID e Tty

WRIT

WP (C) - COURT NO. Order Dtd. [BRANCH

398/2025(20.03.2025 32107 |G D MALLICK e 0250505 |(DTVisTO
BENCH-3)

WP (C) - COURT NO. Order Dtd.
100/202520.03.2025 ;000 . /B B MALLICK e o

WP (C) - COURT NO. [order Dtd. |[WRIT
102/2025120.03.2025  |,5500/2021 [C R NAYAK 3 OLD 2025-04-21 |BRANCH-1

WP (C) - COURT NO. [Order Dtd.
104/2025(20.03.2025 |5 00)7 o |p K MISHRA S s

WP (C) - COURT NO. |Order Dtd.
105/2025(20.03.2025 |30 o |s C DAsH Soons PP

WP (C) - COURT NO. |Order Dtd. [WRIT
106/2025120.03.2025 |, 6417 /2020 [ K MOHANTA 3 OLD 2025-03-17 |BRANCH-4

WP (C) - COURT NO. |Order Dtd. [WRIT
107/2025120.03.2025 1017 /5020 [N K ROUT 3 OLD 2025-03-17 |BRANCH-4

WP (C) - COURT NO. Order Dtd.
108/2025/20.03.2025 |57 39,5955 |T SWAIN 3 oLD 9025-03-19

WP (C) - COURT NO. |Order Dtd. |WRIT
109/2025(20.03.2025  [5o07)  BALARAM STNGH SO e oas e o

WP (C) - COURT NO. |Order Dtd. |WRIT
111/2025120.03.2025 54,1 /5qp5 (B BEHERA 3 OLD 2025-03-19 |BRANCH-3

WP (C) - COURT NO. Order Dtd.
112/2025/20.03.2025 |53 50,5 |J LENKA 3 oLD 9025-03-19

ABLAPL- COURT NO. |Order Dtd.
113/2025|20.03.2025 1143/2025 |PILLIP SAMAL 17 2025-04-08




WP (C) - COURT NO. |Order Dtd.
114/2025(20.03.2025 7591 /2025 P K JENA C. 17 2025-03-19
ABLAPL- COURT NO. |Order Dtd.
115/2025120.03.2025 2719/2025 P K MISHRA C. 17 5025-04-21 BAIL-2
WRIT
WP (C) - COURT NO. |Order Dtd. |BRANCH
116/2025)20.03.2025 7405/2025 M K RATH c. 17 2025-03-19 | (DIVISIO
BENCH-1)
ABLAPL- COURT NO. |Order Dtd.
117/202520.03.2025 2675/2025 ASHOK KUMAR SAHOO C. 17 2025-03-18
WP (C) - COURT NO. [0rder Dtd. |WRIT
119/2025/120.03.2025 7428/2025 P K JENA c- 17 2025-03-19 |BRANCH-7
ABLAPL- COURT NO. |Order Dtd.
120/2025|20.03.2025 [, -' 0o, |D P DASH C. 17 2025-03-18
WP (C) - COURT NO. |Order Dtd.
121/2025(20.03.2025 6530/2025 P K JENA C. 5 2025-05-05
ABLAPL- COURT NO. |Order Dtd.
122/2025(20.03.2025 2081/2025 M R ROUTRAY C. 17 2025-05-05
ABLAPL- COURT NO. |Order Dtd.
123/20251/20.03.2025 1205/2025 ULLASH DAS C. 17 5025-03-18 BAIL-1
CONTC- COURT NO. |Order Dtd.
125/20251/20.03.2025 5765/2024 D K MOHANTY C. 17 2025-03-19
MISC.
MACA- COURT NO. |Order Dtd.
126/2025/20.03.2025 990/2023 J DEHURY C. 17 5025-03-17 APPEAL
SEC.
MISC.
MACA- COURT NO. |Order Dtd.
127/2025120.03.2025 990/2023 A K BARIK C. 17 5025-03-17 APPEAL
SEC.
MACA- M/S.RAI CHARAN COURT NO. |Order Dtd MISC.
128/2025120.03.2025 990/2023 MOHAPATRA,N.B.SARKAR,B.K.JENA.C' 17 2025-03-17 SggEAL
MACA- COURT NO. |Order Dtd.
129/20251/20.03.2025 1060/2024 A K DAS C. 17 2025-03-17
MACA- COURT NO. |[Order Dtd.
130/2025(20.03.2025 1060/2024 |* K BARIK C. 17 2025-03-17
MACA- COURT NO. |[Order Dtd.
131/2025(20.03.2025 1046/2024 |CITANJALI DASH C. 17 5025-03-13
MACA- COURT NO. |[Order Dtd.
133/2025120.03.2025 [ 500, (S K SAHOO C. b 2025-03-13
WP (C) - COURT NO. |0rder Dtd. |WRIT
135/2025120.03.2025 [ pa3y /p0p3 M K NAYAK c. 2 OLD 2025-03-21 |BRANCH-8
MISC.
MACA- COURT NO. |[Order Dtd.
136/20251/20.03.2025 912/2024 P K LENKA C. > OLD 2025-03-17 2E§EAL
138/2025|20.03.2025 |MACA— |M/S BIJAYANANDA SAMANTARAY, K|C. COURT NO. |0rder Dtd. |MISC.




912/2024 |K MANGARAJ 2 OLD 2025-03-17 |APPEAL
SEC.

139/2025(20.03.2025 500 IS K sAHOO SOTRY NO. raer Drd. EEE;AL
140/2025(20.03.2025 [0 K K JENA SOTRT NO. raer e EEE;AL
142/2025 20.03.2025 25;?5;525 DP DASH COURT MO ggggfogffé
143/2025 [20.03.2025 ?§é§>;020 J N MOHAPATRA R O e o P eroT
146/2025 20.03.2025 ?i?gi;2024 T R DAS SSURT NO.
149/2025/20.03.2025 ‘?28‘252625 PRASANTA KUMAR BARIK iSURT NO. %g?fogffé
150/2025|20.03.2025 ?58252625 SUSANTA KUMAR LENKA ESURT NO- %gﬁfogffé BATL-2
151/2025|20.03.2025 ?2?252625 SARAT DASH SSURT NO- gggifogffé BATL-1
152/2025 (20032025 [500070  SARAT DasH COURT NO. [PReer 2t lBarL-1
153/2025 |20.03.2025 §22252625 SARAT DASH COURT NO- ggggfogffé
154/2025 20.03.2025 ?giéigaZS SUVENDU BARIK iSURT NO. ggggfogffé
155/2025 20.03.2025 §§g§52625 D P DASH COURT NO- ggggfogffé BATL-2
156/2025 (20.03.2025 28T M. BARAL COURE NO- oreer 5t lBAIL-2
157/2025 [20.03.2025 22;252625 A. K. BEHERA ToURE HO- ggggfogfg%
158/2025 (20.03.2025 12%252625 BYOMAKESH TRIPATHY ggURT NO. %ggfo?ffé
159/2025 [20.03.2025 ?2325;625 A K MOHANTY igURT NO. 2g§§fogffé
160/2025 [20.03.2025 ?Si?52625 GANESH SAHOO iSURT NO. ggggfogfgé
161/2025 (20.03.2025 22?25;625 CHANDRAKANT KHATUA (lngRT NO. %?Efo?ffé
163/202520.03.2025  [WP(C) - R. M. NAYAK COURT NO. [Order Dtd. [WRIT




6514/2025 17 2025-03-18 |BRANCH-8
WRIT
WP (C) - COURT NO. |[Order Dtd. |BRANCH
164/2025120.03.2025  15530/50p5 |P- BEHERA 17 2025-03-18 | (DIVISIO
BENCH-3)
WRIT
WP (C) - COURT NO. Order Dtd. |BRANCH
165/2025120.03.2025 159335055 [P+ BEHERA 17 2025-03-18 | (DIVISIO!
BENCH-3)
ABLAPL- COURT NO. Order Dtd.
166/202520.03.2025 |5 >+ " |BYOMAKESH TRIPATHY e 095031
WP (C) - COURT NO. Order Dtd.
167/2025 |20.03.2025 (o200 P, BEHERA - s
WP (C) - COURT NO. Order Dtd.
168/202520.03.2025  |n50E)7  |T. c. saHU - SPE
ABLAPL- COURT NO. Order Dtd.
169/2025(20.03.2025 5 Ip P pasH - PP
WP (C) - COURT NO. Order Dtd.
170/2025 (20.03.2025 (7017 |7, SWATN s oo o
ABLAPL- COURT NO. Order Dtd.
171/2025(20.03.2025 2761/2025 BYOMAKESH TRIPATHY > OLD 5025-03-18
WP (C) - COURT NO. |Order Dtd. [WRIT
172/2025120.03.2025 159545025 [T+ SWAIN 2 OLD 2025-03-18 |BRANCH-8
ABLAPL- COURT NO. Order Dtd.
173/2025 (20.03.2025  D2WATC M R SAHOO - e pee:
WP (C) - COURT NO. |Order Dtd. WRIT
174/2025 (20032025 [;5 007 R K. SAHU e oo 09t |enanch_7
WP (C) - COURT NO. Order Dtd.
177/2025 [20.03.2025 (5007 1. C. SAHU - PPN
WP (C) - COURT NO. |[Order Dtd. |WRIT
182/2025120.03.2025 131157 /50p4 A+ K- SWAIN 17 2025-03-18 |BRANCH-1
WP (C) - COURT NO. |[Order Dtd.
184/2025(20.03.2025 42407 AL K. SWATN - PP
WP (C) - COURT NO. |[Order Dtd.
186/2025|20.03.2025 |23 M. NAYAK - e oas
WP (C) - COURT NO. |[Order Dtd.
188/2025(20.03.2025  |noicl” o Ip. C. DAS o e et
WP (C) - COURT NO. [order Dtd. |[WRIT
191/2025(20.03.2025 3388/2025 |G- D- MALLICK 20 2025-03-18 | BRANCH-7
WP (C) - COURT NO. |[Order Dtd. |WRIT
193/2025120.03.2025  |5339/5025 [B- DBS 2 OLD 5000-01-01 |BRANCH-7




s anas . as.2025. ELS o o wme coms w0 prcer i iz
197/2025 |20.03.2025 (715707 BB ROUT SOURT MO« Preer 2t lBAIL-2
198/2025 [20.03.2025 g§§3}5025 S. SWAIN SOURT NO. [Dreer 2t
500/202520.03.2025 gz;g;;2024 G. SUNDARA SOURT NO- Proer ot

502/2025 20.03.2025 giégi;2024 G. SUNDARA gogig NO- géﬁifogff;

osra2s .05, 2025 [EACL e conns R
505/2025 20.03.2025 ggég};025 T. K. MOHANTY gogig NO- gg§§flgf§i giiECH—8
507/2025 20.03.2025 giég>5025 R. K. ROUTRAY Sogig NO- gggifogff%

509/2025 [20.03.2025 gzé§>5025 R. K. ROUTRAY SODRL HO- gig?fogff%

510/2025 (20.03.2025 ggég};OZS K. C. PANDA Sogig NO- Séiifogff;
512/202520.03.2025 ggéj};OZS B. B. MALLICK S O e o

513/2025 [20.03.2025 3542}5025 S. K. PARIDA ToPRE O ggggfozfgé

516/2025 (20.03.2025 ggéf;;2024 D. BISWAL ngRT NO- ggggfogffé
P - come w0 prcer o ez
521/202520.03.2025 35;2}2025 D. K. SAHOO R O e e o cHS
22/2025(20.03.2025 ggég;;2024 S. K. SAHOO SOURT NO. [oreer hre-
524/202520.03.2025 ggégé;2024 S. K. SAHOO OURT O oreer oo
26/202520.03.2025 §z£§>5025 U. CHHOTORAY S Mo L




X WP (C) - COURT NO. Order Dtd. WRIT
27/2025120.03.2025 1565 /5004 M- NAYAK 12 2025-03-17 |BRANCH-4
. WP (C) — COURT NO. Order Dtd. WRIT
28/2025120.03.2025  153,750p5 |S- DAS 2 OLD 9999-12-31 |BRANCH-6
X WP (C) - COURT NO. Order Dtd. WRIT
30/2025120.03.2025 1)) 095/50p4 (G- SUNDARA 2 OLD 2025-03-17 |BRANCH-3
. CRLMC- COURT NO. Order Dtd.
532/2025(20.03.2025 810/2025 |R- K. BARIK 15 5025-04-24
_ CRLA- COURT NO. |Order Dtd.
33/2025(20.03.2025 [0 o |3, P. KAR . e
_ CRLMC- COURT NO. |Order Dtd.
36/2025(20.03.2025 [ [XUCC - lp. pARTDA . s
_ BLAPL- COURT NO. |Order Dtd.
43/2025(20.03.2025 |75 o [AK MOHANTY S onD PRI
. WP (C) = COURT NO. Order Dtd. WRIT
45/2025120.03.2025 1357 /50p4 P K JENA 3 OLD 2025-03-17 |BRANCH-3
_ BLAPL- COURT NO. |Order Dtd.
547/2025120.03.2025 2941/2025 PK MOHANTY 3 OLD 2025-03-19 BAIL-2
_ WP (C) - COURT NO. Order Dtd.
48/202520.03.2025 |30 007 T SWAIN Soons PP
_ BLAPL- COURT NO. Order Dtd.
50/2025(20.03.2025 | 7'0r © o [PK BARIK Soonn e ot

CHIEF
3 ARBP- . o Order Dtd.
51/2025(20.03.2025 (22000 |s DAsH gustice's ST9ST PHAC m.g.c.

COURT
_ LAA- COURT NO. |order Dtd. |FIRST
053/2025120.03.2025 15, 5y, N ROUT 16 2024-12-06 |APPEAL
] RSA- COURT NO. Order Dtd.
554/2025(20.03.2025 130/2025 |J-D-MUDULI 17 9999-12-31

CHIEF
. ARBP- o |Order Dtd.
55/2025(20.03.2025 (o000 |s DASH gusTice's STOST DYAC wm.g.c.

COURT

WRIT
. WP (C) — COURT NO. Order Dtd. BRANCH
57/2025120.03.2025 1415905003 |F K RATH 1 2024-12-18 |(DIVISIO
BENCH-3)

§ COURT NO. Order Dtd. WRIT
558/2025(20.03.2025  |WA-93/2025 |PK MOHANTY 1 2025-03-17 | APPEAL
_ WP (C) - COURT NO. |order Dtd.
559/2025(20.03.2025 28037/2024 |5 C-SUNDARA 3 5025-04-30
X WP (C) - COURT NO. Order Dtd. WRIT
60/2025120.03.2025 |1 590 /5003 |8 DAS 1 2024-12-18 |BRANCH




(DIVISIO

BENCH-3)
_ WP (C) - COURT NO. Order Dtd.
561/2025(20.03.2025 91545/2024 |S-C-SUNDARA 23 5025-04-30
WRIT
. WP (C) - COURT NO. Order Dtd. BRANCH
562/2025120.03.2025 41570/2023 SHANKAR DAS 1 2024-12-18 | (DIVISIO
BENCH-3)
WRIT
X WP (C) - COURT NO. Order Dtd. BRANCH
64/2025(20.03.2025 |, ~(0)°  |SHANKAR DAS : 2020 1918 | (OIVISIO
BENCH-3)
_ WP (C) - COURT NO. |Order Dtd.
66/2025(20.03.2025 |5 0)7 o Is.C. SUNDARA . e et
_ CRLMC- COURT NO. |Order Dtd.
69/2025(20.03.2025 | ;o E0 IS, K. SUNDARA - ot
_ CRLMC- COURT NO. |Order Dtd.
71/2025(20.03.2025 | 0VEC [P K. BARTK - Cooar o
_ WP (C) - COURT NO. |Order Dtd. |[WRIT
72/2025120.03.2025 |y 5559 /5000 (A X BISOI 15 2025-03-17 |BRANCH-8
_ CRLMC- COURT NO. |Order Dtd.
73/2025(20.03.2025 | 250 DL K. NAIK . s
. WP (C) — COURT NO. Order Dtd. WRIT
74/2025120.03.2025 |1 55,9 /50,0 |8 ROUTRAY 15 2025-03-17 |BRANCH-8
_ CRLMC- COURT NO. |Order Dtd.
75/2025(20.03.2025 [0 [R. K. MALLICK - e ot
_ WP (C) - COURT NO. |Order Dtd. |[WRIT
76/2025120.03.2025 134795 /50,3 M NAYAK 15 2025-03-19 |BRANCH-1
. WP (C) — COURT NO. Order Dtd. WRIT
077/2025120.03.2025 ) g55)501¢ (G C JENA 15 2025-03-17 |BRANCH-4
_ WP (C) - COURT NO. Order Dtd. |WRIT
078/2025120.03.2025 ) 95575016 (P K JENA 15 2025-03-17 |BRANCH-4
. WP (C) — COURT NO. Order Dtd. WRIT
79/2025120.03.2025 111357 /5000 (B K SWAIN 15 2025-03-17 |BRANCH-1
. WP (C) - M/S.GAGAN BIHARI SINGH, BIRAJA COURT NO. Order Dtd. WRIT
80/2025/20.03.2025 10387/2022 | PRASAD MOHANTY 15 2025-03-17 |BRANCH-1
_ MATA- COURT NO. |order Dtd. |FIRST
581/20251(20.03.2025 296/2023 P K BEHERA 15 2025-03-13 | APPEAL
) ADMLS- COURT NO. Order Dtd.
82/2025(20.03.2025 |00 D SAMAL - e s
, WP (C) - COURT NO. |order Dtd.
85/2025(20.03.2025  |5-00)" |6 K DAs o PP




86/2025(20.03.2025 {0077 i R BARTK Ta N e 0515 pRANCH-6
WRIT
587/2025 20.03.2025 §5{8>5025 LAMBODOR ACHART iiURT NO. gggifogffé ?iﬁggglo
BENCH-1)
88/2025(20.03.2025 1007 |B BEHERA Ta e o5o1s [BRANCH-5
T come v s s e
590/2025 [20.03.2025 §§;S>5025 A MOHANTY S?URT NO. 232?502539 giiECH_6
591/2025 [20.03.2025 §§£§>5025 B P PANI S?URT NO. ggg?fogfg%
592/202520.03.2025 2?2252624 C MOHANTY Sogig NO- gggifogffé BATL-2
93/2025(20.03.2025  [T60)7 o |3 SAHOO > omp | [2025-03-16 [BRANCH-1
594/2025 20.03.2025 ggégé;2024 MITHUN DAS gogig NO. ggg?fogffé
595/2025 [20.03.2025 ?23553;5 GR PATRA Sogig NO. ggggfogffé
596/2025 20.03.2025 225?52625 RN PANDA gogig NO. ggggfogffé
$97/2025 (20032025 [B20AT ek MoANTA SOns No-Preer 2t lBarL-2
98/2025 (20032025 [PERTLS len Navax Sons Nororeer 2% larL-1
599/2025 [20.03.2025 25255;2023 P K MOHANTY SooR e et
500/2025 20.03.2025 ?ﬁgégg;S G SAHOO gogig NO. ggggfogffé
501/2025 20.03.2025 ?§§253;024 MN MOHANTY gogig NO. Sgg?fogffé
02/2025120.03.2025 gg;g;;zoza R K BARIK gogig e Sgggfogfié g§i§CH—8
03/2025120.03.2025 2555;;2023 D SAMAL §§URT e Sgggfoifgé g§i§CH—2
504/2025|20.03.2025 WP (C) - B SINGH COURT NO. [Order Dtd. [WRIT




32704/2024 23 2025-03-19 |BRANCH-3
. TRP (C) - COURT NO. |Order Dtd.
505/2025(20.03.2025 52/2019 R K MALLICK 23 5025-03-18 M.J.C
- TRP (C) - COURT NO. |Order Dtd.
506/2025(20.03.2025 50/2019 M R ROUTRAY 23 5025-03-18 M.J.C
- TRP (C) - COURT NO. |Order Dtd.
507/2025(20.03.2025 26/2019 MR.M.R.PADHI 23 5025-03-18 M.J.C.
- TRP (C) - COURT NO. |Order Dtd.
508/2025(20.03.2025 116/2018 D P DASH 23 2025-03-18 M.J.C.
. RPFAM- COURT NO. |Order Dtd. |FIRST
509/2025(20.03.2025 142/2024 M K MOHANTY 23 2025-03-19 | APPEAL
. BLAPL- COURT NO. |Order Dtd.
510/2025(20.03.2025 11683/2024 N K ROUT 23 5025-03-18
. BLAPL- COURT NO. |Order Dtd.
511/2025(20.03.2025 11139/2024 SAMIR BARIK 03 5025-03-17
WRIT
CHIEF
- WP (C) - , o Order Dtd. |BRANCH
514/2025(20.03.2025 15880/2024 R. K. SAHU ggig;CE S 2025-04-30 | (DIVISIO
BENCH-1)
CHIEF
3 WP (C) - o |Order Dtd. WRIT
15/2025(20.03.2025 |1 505 5 4,, SRINIBASH MOHANTY JUSTICE'S |00 c 03_17 |BRANCH-6
COURT
CHIEF
a ABLAPL- , o [Order Dtd. B
516/2025(20.03.2025 2570/2024 D MISHRA JUSTICE'S 2024-03-12 BAIL-1
COURT
CHIEF
. BLAPL- , o Order Dtd.
517/2025(20.03.2025 990/2025 N SAHOO JUSTICE'S 2025-03-18
COURT
CHIEF
BLAPL- Order Dtd.
518/2025(20.03.2025 M DAS JUSTICE'S
993/2025 COURT 2025-03-18
CHIEF
. BLAPL- , o Order Dtd.
519/2025(20.03.2025 856/2025 DP DASH JUSTICE'S 5025-03-18
COURT
CHIEF
. BLAPL- , o Order Dtd. _
521/2025(20.03.2025 1880/2025 R SETHI JUSTICE'S 2025-03-18 BAIL-2
COURT
CHIEF
A BLAPL- , o Order Dtd. _
22/2025|20.03.2025 [0 5055 S SRMAL JUSTICE'S |, oc g5 1g |[BAIL=2
COURT
CHIEF
. BLAPL- , o Order Dtd.
523/2025(20.03.2025 1891/2025 BR SENAPATI JUSTICE'S 2025-03-18
COURT
CHIEF
BLAPL- Order Dtd.
524/2025(20.03.2025 B DAS JUSTICE'S
1889/2025 COURT 2025-03-18
CHIEF
A BLAPL- , o Order Dtd.
526/2025(20.03.2025 1890/2025 B DAS JUSTICE'S |, 055 03-18
COURT
CHIEF
. BLAPL- , o Order Dtd.
527/2025(20.03.2025 1881/2025 P PARIDA JUSTICE'S 5025-03-18

COURT




a CRLMC- COURT NO. |Order Dtd.

534/2025(20.03.2025 980/2025 |f-SUNDARA 15 2025-03-12

, CMP- COURT NO. WRIT

37/2025/20.03.2025 |0 50,5 D K NAIK 20 BRANCH-2

a CRLMC- COURT NO. |Order Dtd. |CRIMINAL

39/2025/20.03.2025 200 5,5 M R BARIK 15 2025-02-12 IMIsC

. BLAPL- COURT NO. |Order Dtd.

542/2025(20.03.2025 1888/2025 BB ROUT 15 5025-03-18

. BLAPL- COURT NO. |Order Dtd.

543/2025(20.03.2025 1833/2025 BB ROUT 15 5025-03-18

. WP (C) - COURT NO. |Order Dtd.

544/2025(20.03.2025 7828/2025 BK PANDA 15 2025-03-19

. BLAPL- COURT NO. |Order Dtd.

548/2025(20.03.2025 8569/2024 |BB MALLICK 15 2025-03-20

. ABLAPL- COURT NO. |Order Dtd.

53/2025/20.03.2025 [0 50,5 (B DAS 17 2025-03-19 [PAIL-1

. ABLAPL- COURT NO. |Order Dtd.

554/2025(20.03.2025 2787/2025 BRAJA MOHAN SARANGI 17 2025-03-19 [PATL-2

. ABLAPL- COURT NO. |Order Dtd.

55/2025/20.03.2025 o0, 50,5 |S NAYAK 17 2025-03-19

. WP (C) - COURT NO. Order Dtd. |WRIT

57/2025120.03.2025 11566/2019 | - FARIDA 17 2025-03-19 |BRANCH-1

. ABLAPL- COURT NO. |Order Dtd.

58/2025120.03.2025 [0, 0, 5 [GANESH SAHOO 17 2025-03-19 |[PAIL-1

. ABLAPL- COURT NO. |Order Dtd.

59/2025/20.03.2025 [ 00550, R-K.BARIK > OLD 2029-12-20 [PAIL-2
WRIT

. WP (C) - COURT NO. |Order Dtd. [BRANCH

560/2025/20.03.2025 (137 54,5 [M.BEHERA 20 2025-04-03 | (DIVISIO
BENCH-1)
WRIT

. WP (C) - COURT NO. |Order Dtd. [BRANCH

61/2025120.03.2025 55945013 [M-BEHERA 20 2025-04-03 | (DIVISIO]
BENCH-1)

. CRLMC- COURT NO. |Order Dtd.

65/2025/20.03.2025 |00/ 0,5 |NITYABRATA BEHURIA 20 9025-03-19

, CRLMC- COURT NO. |Order Dtd.

66/2025/20.03.2025 |25, N BEHURIA 15 2025-04-04

. ABLAPL- COURT NO. |Order Dtd.

567/2025(20.03.2025 5797/2025 |BALARAM SINGH 15 2025-03-19

. WP (C) - COURT NO. |Order Dtd.

569/2025(20.03.2025 4996/2025 DRLARAM SINGH 15 2025-03-19

, ABLAPL- COURT NO. |Order Dtd.

70/2025/20.03.2025 55055, , [PRADEEP KUMAR DAS 2 OLD 2024-12-03 [PAIL-2




71/2025(20.03.2025  [o0h7 ) 1B DAS P S
572/2025 (20.03.2025 Z;EIIZ;?;;OM PRADEEP KUMAR DAS gogig NO- gggil?ﬁé

WRIT
74/2025(20.03.2025 [0eC)5 ) D SAUAL 2o lo0z5m0a-15 |(brvisto

BENCH-1)
$75/202520.03.2025 37 0C07 D, SAMAL Sosrrca"s T s [

COURT

576/2025 [20.03.2025 ‘?25‘2‘53;024 PRADEEP KUMAR DAS gogig NO. gggjigfgé
77/2025(20.03.2025  [J0ECh0 ) D SAMAL 20 |o0z6c04-15 [BRANCH-4
o008 p.05.2025 [ oo R
B e coe . s v et
581/2025 20.03.2025 ?5432625 T. SAHOO SoRE RO 2522502539 e ANCH- 7
582/2025 (20.03.2025 ?5532625 S.SAHOO SSURT NO- ggggfogffg giiECH—7
583/2025 [20.03.2025 ggiégég A.K.BEHERA ToURE O ggggfoﬁfgé
85/2025 [20.03.2025 ggéi};OZS S.K.NAYAK ToURE O ggggfogfgi R ANCHA1
586/2025 (20.03.2025 ??52524 P.K.SWAIN fiURT NO- ggggfogffé M.J.C.
588/2025 [20.03.2025 §§£Z>;025 M.R.ROUTRAY R O e e Pt s
589/202520.03.2025 ggég};OZS B.K.PANI COURT NO. Dreer Dres
590/2025 (20.03.2025 §§é§>;025 H.SUNDARA iiURT NO. Sgg?fogffé
591/2025 [20.03.2025 ggég};025 R.C.MUDULI R O e e Pt g
592/202520.03.2025 ggég};OZS C.R.NAYAK COURT NO. Draer Dres




: WP (C) - COURT NO. [order Dtd. |[WRIT
94/2025120.03.2025 |37 595024 [T+ K- NAYAK 14 2025-03-18 |BRANCH-1
, WP (C) - COURT NO. [order Dtd.
595/2025120.03.2025 7127/2025 DEBA PRASAD MISHRA 14 2025-03-17
, WP (C) - COURT NO. |Order Dtd. WRIT
96/2025120.03.2025 19137 50p5 [P-P-MISHRA 14 2025-03-17 |BRANCH-5
_ CONTC- COURT NO. |Order Dtd.
597/2025 (20.03.2025  [c0n 0 |K SAHOO - e ot
) WP (C) - COURT NO. |Order Dtd.
598/202520.03.2025 121007 7K. NAYAK - T oats
- WP (C) - COURT NO. [0rder Dtd.
599/202520.03.2025 |, 120 . |JYOTI PRAKASH KAR . 0250310
WP (C) - COURT NO. |Order Dtd. WRIT
/00/2025120.03.2025 13937 /5025 [B-K-DAS 2 OLD 9999-12-31 |BRANCH-3
WP (C) - COURT NO. [Order Dtd.
03/2025(20.03.2025  |7000)° . |M.R.PADHT oo ot
WA- COURT NO. [0rder Dtd.
704/2025120.03.2025 500/2025 PRAKASH KUMAR JENA 1 2025-03-13
WP (C) - COURT NO. [Order Dtd.
05/2025(20.03.2025  70/C)° MR PADHT : Tt
WRIT
WP (C) - COURT NO. Order Dtd. |BRANCH
106/2025120.03.2025 7466/2025 SANJAY KUMAR SAHU 1 2025-03-18 (DIVISTIO!
BENCH-3)
WP (C) - COURT NO. [Order Dtd.
08/2025 (20.03.2025 (121007 IS MALLIK oy e
WA- COURT NO. [0rder Dtd.
709/20251(20.03.2025 354/2025 SURENDRA BHUYAN > OLD 2025-03-18
WP (C) - COURT NO. |Order Dtd. |WRIT
/10/2025120.03.2025 |545¢)50p5 [B-C-PANDA 2 OLD 2025-03-19 |BRANCH-8
WRIT
CHIEF
WP (C) - , o Order Dtd. |BRANCH
/11/2025120.03.2025 1) 5550 /2024 (K DRS e " °12025-04-30 |(D1VISTO
BENCH-1)
CHIEF
WP (C) - , o Order Dtd. |WRIT
112/2025 (20.03.2025 (173507 |BASUDEV BARIK gusTIcE's (ST oeT Pt
COURT
CHIEF
WP (C) - , o Order Dtd. |WRIT
/13/202520.03.2025 | 7o o . [BRAJA MOHAN SARANGI JUSTICE'S |y oc” ™00 [ior on g
COURT
CHIEF
WP (C) - , o Order Dtd. |WRIT
/14/202520.03.2025 |47, . [BASUDEV BARIK JUSTICE'S |y o (2™ [amancho7

COURT




WP (C) -

CHIEF

Order Dtd.

\l
/16/2025/20.03.2025 o050 R.K.BARIK JUSTICE'S |, oc_ 45 10
COURT
CHIEF
WP (C) - , o Order Dtd.
718/2025(20.03.2025 7883/2025 |- SAHOO JUSTICE'S |)0oc 53-10
COURT
WRIT
CHIEF
WP (C) - , o |Order Dtd. |BRANCH
/19/202520.03.2025 |5 0" 5,5 |(JYOTI RANJAN NAYAK gg§§$CE $12025-03-18 | (DIVISIO
BENCH-1)
ABLAPL- COURT NO. |Order Dtd.
720/2025(20.03.2025 5750/2025 |P K MALLICK 17 2025-05-05
WP (C) - COURT NO. |Order Dtd.
/21/2025120.03.2025 |50 0) 50,5 |T-SWAIN 17 2025-03-19
WRIT
WP (C) - COURT NO. |Order Dtd. |BRANCH
/23/2025|20.03.2025 |1 oo0) 50,5 [SUMAN MITRA 17 2025-03-19 | (DIVISIO
BENCH-1)
WRIT
WP (C) - COURT NO. |Order Dtd. |BRANCH
/24/202520.03.2025 |5 2% 5,5 M.R.ROUTRA 17 2025-03-19 | (DIVISIO
BENCH-1)
WP (C) - COURT NO. |Order Dtd.
/25/2025120.03.2025 | 13075055 [H-K.MOHANTA 17 2025-03-19
WP (C) - COURT NO. |Order Dtd. [WRIT
/26/202520.03.2025 |50 00" 5,5 |JYOTI RANJAN NAYAK 17 2025-03-19 |BRANCH-1
ABLAPL- COURT NO. |Order Dtd.
/27/2025|20.03.2025 [, 00 500 R DAS 17 2025-03-19
WP (C) - COURT NO. |Order Dtd. [WRIT
/28/2025120.03.2025 |91 33/50,5 |P-BEHERA 6 2025-03-25 |BRANCH-7
TRPCRL- COURT NO. |Order Dtd.
30/2025120.03.2025 |0 S0, R. KAR 16 2025-03-19
WP (C) - COURT NO. |Order Dtd. [WRIT
/31/2025120.03.2025 15495505 |B-BARIK 16 2025-03-12 |BRANCH-4
ABLAPL- COURT NO. |Order Dtd.
32/2025120.03.2025 [, 00 5005 K PATRA le 2025-03-19
ABLAPL- COURT NO. |Order Dtd.
/33/2025/20.03.2025 ;000 0055 K NATH 16 2025-03-19 [PATL-2
ABLAPL- COURT NO. |Order Dtd.
/36/2025120.03.2025 [, 00 5005 K MOHANTY le 2025-03-19
ABLAPL- COURT NO. |Order Dtd.
/38/2025120.03.2025 [, 000 5005 K MISHRA le 2025-03-19
ABLAPL- COURT NO. |Order Dtd.
/40/2025120.03.2025 [, 000 500 K MALLICK le 2025-03-19 [PAIL-2




WRIT

WP (C) - COURT NO. Order Dtd. |[BRANCH
142/2025120.03.2025 31402/2024 SANTOSH KUMAR MAHANTY 21 2025-03-13 (DIVISIO
BENCH-1)
ABLAPL- COURT NO. Order Dtd.
143/2025(20.03.2025 |5 |p K BARIK > e oa Sy [BAIL-2
ABLAPL- COURT NO. Order Dtd.
144/2025 (20032025 [5o250 IS K DAs o PRI
ABLAPL- COURT NO. |order Dtd.
46/202520.03.2025 [, 0'" . |BIJAYANANDA DASH 1 09031
ABLAPL- COURT NO. Order Dtd.
147/2025(20.03.2025 220 A P SAHOO > e oa Sy [BAIL-2
BLAPL- COURT NO. |Order Dtd.
49/2025(20.03.2025 |07 b pask > PP
BLAPL- COURT NO. |Order Dtd.
50/2025(20.03.2025 | 700c o |DP DASH o s
BLAPL- COURT NO. |Order Dtd.
51/2025(20.03.2025 | 7100 o 16 SAHOO o oo 0316
BLAPL- COURT NO. |Order Dtd.
153/2025 |20.03.2025 |20 IR BARIK > PP
BLAPL- COURT NO. |Order Dtd.
54/2025(20.03.2025 71077 l6 SUNDARAY o ot
BLAPL- COURT NO. |Order Dtd.
/55/2025(20.03.2025 |05 0o |SK PARIDA o PP
BLAPL- COURT NO. Order Dtd.
156/2025120.03.2025 11857/2024 RAMESH CHANDRA MAHARANA 21 2025-03-19
ABLAPL- COURT NO. |Order Dtd.
57/2025(20.03.2025  [55-8500  IRB MISHRA - ot
WRIT
WP (C) - COURT NO. |Order Dtd. |[BRANCH
/58/2025120.03.2025 150, 47505 [BK PANDA 17 2025-03-19 | (DIVISIO
BENCH-2)
WP (C) - COURT NO. Order Dtd. |WRIT
759/2025(20.03.2025 7820/2025 |S+ M. SINGH 17 2025-03-19 | BRANCH-8
WRIT
WP (C) - COURT NO. |Order Dtd. |[BRANCH
/63/2025120.03.2025 |50 /50,5 |J- PRADHAN 17 2025-03-19 | (DIVISIO
BENCH-1)
WP (C) — COURT NO. Order Dtd. WRIT
/64/2025120.03.2025 | 5405455 |P-K.LENKA 2 OLD 2025-03-18 |BRANCH-8
CRLMC- COURT NO. |Order Dtd.
765/2025(20.03.2025 413/2025 |F-PARIDA > OLD 2025-03-19




CRLREV- COURT NO. |Order Dtd.
166/2025120.03.2025 45/2025 B. K. PATI C.0. p 2025-03-19
ABLAPL- COURT NO. |Order Dtd.
767/2025(20.03.2025 2095/2025 |CR PATRA C.o. ‘ 2025-03-19
ABLAPL- COURT NO. |Order Dtd.
168/2025120.03.2025 12246/2024 DILLIP SAMAL C.0. > OLD 2025-03-19
BLAPL- COURT NO. |Order Dtd.
169/202520.03.2025 1892/2025 BINDU SAGAR SWAIN C.0. 2 OLD 2025-03-18 BAIL-2
BLAPL- COURT NO. |Order Dtd.
170/2025(20.03.2025 1879/2025 A. MOHANTY C.0. > OLD 2025-03-18
WP (C) - COURT NO. |Order Dtd. |WRIT
171/2025(20.03.2025 5099/2025 SRINIBASH MOHANTY C.O. 5 OLD 2025-03-10 |BRANCH-6
WRIT
WP (C) - COURT NO. |Order Dtd. |BRANCH
/73/2025120.03.2025 15,67 50p5 |D NAYAK -0 1 o 2025-03-20 | (DIVISIO
BENCH-3)
WP (C) - COURT NO. |Order Dtd.
174/2025120.03.2025 2771 /2025 M. K. PANI C.0. 5 OLD 2025-03-19
WP (C) - COURT NO. |Order Dtd. |WRIT
176/2025120.03.2025 650072025 MITRA RANJAN TRIPATHY C.O. 2 OLD 2025-03-19 |BRANCH-8
CONTC- COURT NO. |Order Dtd.
178/2025120.03.2025 747472024 K PARIDA C.0. > OLD 2025-03-19
MACA- COURT NO. |Order Dtd MISC.
179/202520.03.2025 894/2023 S MOHANTY C.O. 5 OLD 2025-03-18 SggEAL
MISC.
MACA- COURT NO. |Order Dtd.
7180/2025120.03.2025 894/2023 A K BARIK C.0. 2 OLD 2025-03-18 2E§EAL
WP (C) - COURT NO. |Order Dtd. |WRIT
/82/2025120.03.2025  134570/2024 |7+ B+ KBR C-0- 1y omp 2025-03-18 |BRANCH-1
BLAPL- COURT NO. |[Order Dtd.
183/202520.03.2025 1864/2025 PRAVAT CHANDRA BEHERA C.0. > OLD 2025-03-18 BAIL-2
Petition
WP (C) - ; WRIT
318/2025120.03.2025 7546/2025 SURYA NARAYAN BEHERA GENERAL With BRANCH-8
Annexures
WP (C) - , WRIT
335/2025/20.03.2025 7546/2025 SURYA NARAYAN BEHERA GENERAL Final Order BRANCH-8
ITA- Order Dtd.
346/2025(20.03.2025 95,2011 B K DAS GENERAL 5018-08-31
ITA- Order Dtd.
356/2025(20.03.2025 105/2011 |B K DAS GENERAL 2018-08-31




WP (C) -

Order Dtd.

361/2025(20.03.2025 3046/2004 B K DAS GENERAL 5018-08-14
0JC- Entire
366/2025/20.03.2025 2865/2000 B.K.DAS GENERAL order
MISC.
MACA- Order Dtd.
376/2025120.03.2025 666/2022 PRATAP KUMAR BEHERA GENERAL 5025-03-05 2E§EAL
WP (C) - Order Dtd. |WRIT
390/2025120.03.2025 5, 100 5, MANOJ KUMAR RANA GENERAL 2021-12-11 |BRANCH-7
ITA- Order Dtd.
399/2025/20.03.2025 500, 104 B.K. DAS GENERAL 2018-12-31
WRIT
WP (C) = Order Dtd. |BRANCH
110/2025(20.03.2025 16017/2015 B.K. DAS GENERAL 2022-03-30 | (DIVISIO
BENCH)
118/2025(20.03.2025 SA-6/1998 |BINOD MAHAKUD GENERAL Decree
WP (C) - Order Dtd.
124/2025120.03.2025 8491,/2009 PRATAP BEHERA GENERAL 2019-03-20
TRP (C) - Petition
132/20251/20.03.2025 MAHADEV SAHU GENERAL With
249/2024
Annexures
WRIT
WP (C) - Entire BRANCH
134/2025120.03.2025 4051/2020 B.K. DAS GENERAL order (DIVISIO
BENCH)
ITA- Order Dtd.
137/2025120.03.2025 140/2011 B.K. DAS GENERAL 2018-08-31
MISC.
MACA- Order Dtd.
141/2025/20.03.2025 806/2019 BINAYAK PRASAD MOHANTY GENERAL 2025-03-12 2E§EAL
MISC.
MACA- Order Dtd.
144/2025/20.03.2025 807/2019 BINAYAK PRASAD MOHANTY GENERAL 2025-03-12 2EEEAL
MISC.
MACA- Order Dtd.
145/20251/20.03.2025 158/2019 BINAYAK PRASAD MOHANTY GENERAL 2023-09-13 SggEAL
CRLMC- Entire CRIMINAL
147/2025120.03.2025 3576/2023 PRABHUDAYAL AGRAWAL GENERAL Document MISC
WP (C) — Order Dtd.
162/2025(20.03.2025 2037/2025 DEEPAK KUMAR PANI GENERAL 2025-01-28
WRIT
X WP (C) — Entire BRANCH
583/2025120.03.2025 12001/2023 PRABHUDAYAL AGRAWAL GENERAL Document (DIVISIO

BENCH-1)




WRIT

X WP (C) - Entire BRANCH
584/2025120.03.2025 12001/2023 PRABHUDAYAL AGRAWAL GENERAL Brief (DIVISIO
BENCH-1)
X ABLAPL- Order Dtd.
512/2025120.03.2025 2764/2025 BADAL KUMAR BEHERA GENERAL 2025-03-18
WRIT
_ WP (C) — BRANCH
513/2025120.03.2025 12001/2023 PRABHUDAYAL AGRAWAL GENERAL Vakalatnama (DIVISIO
BENCH-1)
_ CRLMP- Entire WRIT
520/2025120.03.2025 802/2023 PRABHUDAYAL AGRAWAL GENERAL Document BRANCH-3
_ WA- Order Dtd. |WRIT
525/2025120.03.2025 1659/2023 MANOJ KUMAR RANA GENERAL 2025-03-07 |APPEAL
_ WA- Order Dtd. |WRIT
528/2025120.03.2025 319/2024 MANOJ KUMAR RANA GENERAL 2025-03-07 |APPEAL
) WP (C) - Order Dtd.
529/2025120.03.2025 6980/2025 DEBENDRA BEHERA GENERAL 2025-03-17
X WP (C) - Order Dtd. |[WRIT
530/2025120.03.2025 6845/2025 DEBENDRA BEHERA GENERAL 2025-03-17 |BRANCH-4
) WP (C) = Order Dtd. |WRIT
531/2025120.03.2025 6852/2025 DEBENDRA BEHERA GENERAL 2025-03-17 |BRANCH-4
WRIT
_ WP (C) - Order Dtd. |BRANCH
532/2025120.03.2025 6854/2025 DEBENDRA BEHERA GENERAL 2025-03-17 (DIVISIO
BENCH-1)
X WP (C) - Order Dtd. |[WRIT
533/20251/20.03.2025 6926/2025 DEBENDRA BEHERA GENERAL 2025-03-17 |BRANCH-3
WRIT
_ WP (C) — Order Dtd. |BRANCH
535/20251/20.03.2025 6929/2025 DEBENDRA BEHERA GENERAL 2025-03-17 (DIVISIO
BENCH-2)
- WP (C) - Order Dtd. |[WRIT
536/2025120.03.2025 6848/2025 DEBENDRA BEHERA GENERAL 2025-03-17 |BRANCH-4
_ WP (C) — Order Dtd. |WRIT
538/2025|20.03.2025 | o000, |[PEBENDRA BEHERA GENERAL 2025-03-17 |BRANCH-3
_ WP (C) — Order Dtd. |WRIT
540/2025120.03.2025 6931/2025 DEBENDRA BEHERA GENERAL 2025-03-17 |BRANCH-3
. WP (C) - Order Dtd.
541/2025120.03.2025 6945/2025 DEBENDRA BEHERA GENERAL 2025-03-17
, CONTC- Order Dtd.
45/2025|20.03.2025 |50, 57, ,, KABITA PATRA GENERAL 2025-03-18
_ WP (C) - Order Dtd. |WRIT
46/2025(20.03.2025 |1 .30 5,5 HIMANSHU BHUSAN DASH GENERAL 2093-06-28 ||BRANCH-1




FAO-

Order Dtd.

MISC.

547/2025(20.03.2025 812/2019 MANOJ KUMAR RANA GENERAL 2025-03-13 APPEAL
SEC.

) WP (C) - Order Dtd. |WRIT
549/2025120.03.2025 16313/2023 HIMANSHU BHUSAN DASH GENERAL 2023-06-28 |BRANCH-1
] WP (C) - Order Dtd. |WRIT
550/2025(20.03.2025 33064/2023 MANOJ KUMAR RANA GENERAL 2024-04-19 |BRANCH-5
] WP (C) - Order Dtd. |WRIT
556/2025(20.03.2025 33062/2023 MANOJ KUMAR RANA GENERAL 2024-04-19 ||BRANCH-5
) WP (C) - Order Dtd. |WRIT
563/2025120.03.2025 33068/2023 MANOJ KUMAR RANA GENERAL 2024-04-19 |BRANCH-5
] ABLAPL- Order Dtd.
568/2025(20.03.2025 2776/2025 DILLIP KUMAR NANDA GENERAL 2025-03-18
) WP (C) - Order Dtd. |WRIT
573/2025120.03.2025 33071/2023 MANOJ KUMAR RANA GENERAL 2024-04-19 |BRANCH-5
) WP (C) - Order Dtd. |WRIT
578/2025120.03.2025 33074/2023 MANOJ KUMAR RANA GENERAL 2024-04-19 |BRANCH-5
] WP (C) - Order Dtd. |WRIT
584/2025(20.03.2025 33075/2023 MANOJ KUMAR RANA GENERAL 2024-04-15 |BRANCH-5
) WA- Order Dtd. |WRIT
587/2025(20.03.2025 431/2025 MANOJ KUMAR RANA GENERAL 2025-03-11 |APPEAL
) WA- Order Dtd.
593/2025(20.03.2025 9386/2024 MANOJ KUMAR RANA GENERAL 2025-03-13

WP (C) - Order Dtd. |WRIT
701/2025(20.03.2025 3584/2025 P. K. MISHRA GENERAL 2025-03-15 |BRANCH-1

WA- Order Dtd.
102/2025(20.03.2025 2371/2024 MANOJ KUMAR RANA GENERAL 2025-03-13

WA- Order Dtd.
107/2025(20.03.2025 2305/2024 MANOJ KUMAR RANA GENERAL 2025-03-13

WA- Order Dtd. |WRIT
115/2025(20.03.2025 41472024 MANOJ KUMAR RANA GENERAL 2025-03-07 |APPEAL

WA- Order Dtd.
122/2025(20.03.2025 328/2025 MANOJ KUMAR RANA GENERAL 2025-03-10

ABLAPL- Order Dtd.
129/202520.03.2025 9799/2025 SWARAJ PATEL GENERAL 2025-03-19

BLAPL- Order Dtd.
135/2025/20.03.2025 11247/2024 SWARAJ PATEL GENERAL 2025-03-17

ABLAPL- Order Dtd.
141/2025/20.03.2025 2648/2025 SWARAJ PATEL GENERAL 2025-03-13 BAIL-2

WA- Order Dtd.
7 .03.
45/20251(20.03.2025 9260/2024 MANOJ KUMAR RANA GENERAL 2025-03-13
148/2025|20.03.2025 |SA-6/1998 |BINOD MAHAKUD GENERAL Petition

With




Annexures

152/2025|20.03.2025 |SA-6/1998 |BINOD MAHAKUD GENERAL ggg;e
WP (C) - Order Dtd. |WRIT
162/2025(20.03.2025 33006/2023 MANOJ KUMAR RANA GENERAL 2024-04-19 |BRANCH-5
CRLMC- Order Dtd.
172/2025(20.03.2025 768/2025 |DIPAK KUMAR SAHOO GENERAL 2025-03-18
WRIT
WP (C) - Order Dtd. |BRANCH
175/2025(20.03.2025 20644/2017 MANOJ KUMAR RANA GENERAL 2025-03-11 | (DIVISIO
BENCH-1)
WP (C) - Order Dtd. |WRIT
394/2025(20.03.2025 23132/201¢ PINDU SAGAR SWAIN GENERAL 2025-02-19 |BRANCH-7
BLAPL- Order Dtd.
395/2025(20.03.2025 1471/2025 |S- R+ PATTNAIK GENERAL 2025-03-18
BLAPL- Order Dtd.
397/2025(20.03.2025 1295/2025 |S- R+ PATTNAIK GENERAL 2025-02-24
BLAPL- Order Dtd.
101/2025/20.03.2025 1472/2025 |3+ R+ PATTNAIK GENERAL 2025-03-19
CRLMC- Order Dtd.
103/2025(20.03.2025 589/2025 |S- R+ PATTNAIK GENERAL 2025-03-19
WRIT
WP (C) - BRANCH
148/2025(20.03.2025 182572008 |F K PANI GENERAL (DIVISIO
BENCH-3)
WP (C) - WRIT
175/2025|20.03.2025 1948/2025 |F K SWAIN GENERAL BRANCH-4
WP (C) - WRIT
176/2025(20.03.2025 751472024 R K MOHABHOT GENERAL BRANCH-1
178/2025 (20.03.2025 | °9¢~ S N MOHANTY GENERAL
. . 13695/1997
179/2025 [20.03.2025 |°9¢ S N MOHANTY GENERAL
. . 13605/1997
180/2025 20.03.2025 |°29¢ S N MOHANTY GENERAL
: : 3820/1994
181/2025 20.03.2025 |°29¢~ S N MOHANTY GENERAL
: : 3694/1999
e MISC.
183/2025(20.03.2025 L K BEHERA GENERAL APPEAL
609/2022
SEC.
WP (C) - WRIT
185/2025120.03.2025 2139/2022 B K PATI GENERAL BRANCH=2
WB(C) - WRIT
187/2025(20.03.2025 146282024 G K NANDA GENERAL BRANCH-2




WRIT
WP (C) - BRANCH
189/2025 20.03.2025  |coo70 o, [P K LENKA GENERAL (DIVISIO
BENCH-3)
WP (C) — WRIT
190/202520.03.2025 g, 270 oo |S PALAI GENERAL BRANCH-4
FAO- Order Dtd.
192/2025(20.03.2025 oo oo S HUSSIAN GENERAL 2025-03-13
WP (C) - WRIT
194/2025120.03.2025 14621/2024 G K NANDA GENERAL BRANCH=2
ABLAPL- Order Dtd.
196/2025120.03.2025 1144/2025 BALARAM SINGH GENERAL 2025-03-19
WRIT
WP (C) - BRANCH
199/2025120.03.2025 8290/2016 K PARIDA GENERAL (DIVISTIO
BENCH-2)
. WP (C) - WRIT
501/2025120.03.2025 2405/2025 P NAYAK GENERAL BRANCH=7
_ WP (C) - WRIT
503/2025120.03.2025 29095/2019 P NAYAK GENERAL BRANCH-6
_ WP (C) - WRIT
506/2025120.03.2025 2989/2023 Y DAS GENERAL BRANCH=2
. ABLAPL-
508/2025 (20.03.2025 [, /> 0o [R K BARIK GENERAL
. CRLREV- CRIMINAL
511/2025120.03.2025 493/2023 B K SAHANI GENERAL REVISTON
_ CRLMC-
514/2025120.03.2025 716/2025 B C PANDA GENERAL
_ WP (C) - WRIT
515/2025120.03.2025 13708/2012 B K SWAIN GENERAL BRANCH=2
_ WPC (OA) —
517/2025120.03.2025 502/2010 M BEHERA GENERAL OA Branc!
_ WP (C) - WRIT
519/2025120.03.2025 15045/2020 N K ROUT GENERAL BRANCH-2
. WP (C) - WRIT
520/2025(20.03.2025 |7, 02000, [P K RATH GENERAL BRANCH-8
$23/2025(20.03.2025 | ET L MOHANTY GENERAL
Yo 1383/2024
| CRLMC-
525/2025120.03.2025 807/2025 P KBISWAL GENERAL
. CMAPL-
529/2025120.03.2025 752/2022 K K MOHANTY GENERAL M.J.C
531/2025(20.03.2025  |[RoA7 P BEHERA GENERAL
) sV 218/2003
534/202520.03.2025  |CRLMC- S SAHOO GENERAL




3116/2024 |

i CRLREV-

535/20251(20.03.2025 132/2025 D SAHOO GENERAL

i CONTC-

537/20251(20.03.2025 6760/2024 S GHOSHH GENERAL

i CMP- WRIT

538/2025|20.03.2025 718/2024 |5 S JENA GENERAL BRANCH-5

i CMP- WRIT

539/2025120.03.2025 19272021 S S JENA GENERAL BRANCH-8

540/2025(20.03.2025  |F2O7 P NAYAK GENERAL

T 30/2025

WRIT

i WP (C) - BRANCH

541/2025(20.03.2025 5355/2019 T BAG GENERAL (DIVISIO
BENCH)
WRIT

i WP (C) - BRANCH

542/2025120.03.2025 5355/2019 T BAG GENERAL (DIVISIO
BENCH)

i BLAPL-

544/2025(20.03.2025 1854/2025 A K BISWAL GENERAL BAIL-2

$46/2025(20.03.2025 | HE” A K BISWAL GENERAL

A 1074/2024

549/2025(20.03.2025 SA- B K PATI GENERAL

’ e 102/1990

552/2025120.03.2025 oJC- S N MOHANTY GENERAL

’ Yo 8897/1997

556/2025120.03.2025 oJC- S N MOHANTY GENERAL

’ i 14442/1997

i MATA- FIRST

563/2025120.03.2025 9/2017 L D SAHOO GENERAL APDEAL

i WP (C) -

565/2025120.03.2025 7349/2025 K K NATH GENERAL

i RSA- SECOND

567/20251/20.03.2025 12172002 S R PANI GENERAL APDEAL

i BLAPL-

568/20251(20.03.2025 11953/2024 S N MISHRA GENERAL

i RVWPET- CIVIL

570/2025(20.03.2025 266/2022 R K BISOI GENERAL REVISTON
WRIT

] WP (C) - Order Dtd. |BRANCH

551/2025120.03.2025 90753 /2024 S. K. MISHRA GENERAL 2024-11-29 | (DIVISTO
BENCH-2)

) CONTC- Order Dtd.

552/2025120.03.2025 7473/2024 SURENDRA DAS GENERAL 2025-03-13

) WP (C) - Order Dtd. |WRIT

564/2025(20.03.2025 2983/2022 | SAHOO GENERAL 2022-01-31 |BRANCH-5




WRIT

717/2025 20.03.2025 qugégg);zozz; KDAS GENERAL B{Eﬁigm
BENCH-1)

734/2025 (20.03.2025 ‘72*%‘77*5;25 G. S. MOHANTY GENERAL Sgggfogff%

/37/202520.03.2025 ggi?gg;4 SPANDAN MOHANTY GENERAL gggifogfgi

139/2025(20.03.2025 232%35024 M. R. BARIK GENERAL gﬁggfogfgé

160/2025 (20.03.2025 izygggg SATYAJIT BISWAL GENERAL gggifogfgé Eé¥§EION

161/202520.03.2025 S§§¥2625 SATYAJIT BISWAL GENERAL gggifogffé

177/2025 20.03.2025 ?ZE253£023 R K MALLICK GENERAL BAIL-2

81/2025(20.03.2025  [55R7 - |M.R.SAHOO GENERAL Order btd. |SECOND

NIC



